
$~104 to 130 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

104 

+  W.P.(C) 1182/2022, CM APPL. 3442/2022(Direction) 
 

INSHA MINOR THROUGH HER NEXT FRIEND AND 

NATURAL FATHER SH IRSHAD AHMAD SOFI  ..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA & ORS.    ..... Respondents 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. Sanjeev Uniyal, Mr. Dhawal 

Uniyal, Mr. Sachin Chandela, Advs. 

for UOI. 

Dr. Madhulika Kabra, AIIMS. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 

Mr. Rishikesh Kumar, ASC, GNCTD 

with Ms. Sheenu Priya and Mr. 

Sudhir Shukla, Advs. for R-4. 
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+  W.P.(C) 322/2021, CM APPL. 812/2021(Direction) 

KESHAV SHARMA AGE 12 YEARS THROUGH HIS NEXT 

FRIEND AND NATURAL FATHER SANJEEV KUMAR 



..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs.  

 Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF  INDIA & ANR.                 ..... Respondent 

Through: Ms. Shyel Trehan, 

Amicus Curie [M. No. 09810163818] 

with Mr. Rohan Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 1491/2021, CM APPL. 4291/2021(Direction) 

CM APPL. 8671/2022(Direction) 

 MASTER MEDHANSH JHAWAR @ MADHAV..... Petitioner 

Through: Mr. Rahul Malhotra, Mr. Manas 

Tripathi and Mr. Anshul Gupta, 

Advocates Ms. Shyel Trehan, Amicus 

Curie [M. No. 09810163818] with 

Mr. Rohan Poddar Adv. 

 

    versus 

 UNION OF INDIA  & ANR.    ..... Respondent 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 



Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI. 
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+  W.P.(C) 1511/2021,, CM APPL. 4331/2021(Direction) 

CM APPL. 8616/2022(Direction) 

 MASTER KENIT JHAWAR @ KESHAV  ..... Petitioner 

Through: Mr. Rahul Malhotra, Mr. Manas 

Tripathi and Mr. Anshul Gupta, 

Advocates 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA  & ANR.    ..... Respondent 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. Ghanshyam Mishra, Central 

Govt. Counsel. 

 Mr. Rishabh Sahu, Central Govt. 

Counsel for R-1. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 



Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 1611/2021, CM APPL. 4600/2021(Direction) 

LAKSHYA KUMAR GOYAL, 8 YRS OLD, THROUGH HIS NEXT 

FRIEND  AND NATURAL FATHER SH. VIPIN KUMAR  

..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA & ANR.        ..... Respondent 

Through: Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI. 
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+  W.P.(C) 5315/2020,, CM APPL. 19189/2020(Direction) 

 MASTER ARNESH SHAW    ..... Petitioner 

Through: Mr. Rahul Malhotra, Mr. Manas 

Tripathi and Mr. Anshul Gupta, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

    versus 



 UNION OF INDIA & ANR.    ..... Respondent 

Through:  Ms. Shyel Trehan, 

Amicus Curie [M. No. 09810163818] 

with Mr. Rohan Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 
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+  W.P.(C) 3662/2021, CM APPL. 11103/2021(Stay), CM APPL. 

25590/2021(Direction), CM APPL. 32504/2021(14 Days Delay) 

 PAYEL BHATTACHARYA    ..... Petitioner 

Through: Mr. Shivam, Mr. Aditya Chatterjee, 

Mr. Abhishek Singh, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA & ORS.    ..... Respondent 

Through: Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 



Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI. 
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+  W.P.(C) 3682/2021, CM APPL. 11153/2021(Direction) 

HARSHIT SONI, 16 YEARS OLD, THROUGH HIS NEXT  

FRIEND AND NATURAL FATHER SH. TIKAM CHAND SONI 

..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF  INDIA & ANR.        ..... Respondent 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 
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+  W.P.(C) 3689/2021, CM APPL. 11179/2021(Direction) 

DHANANJAY BHARDWAJ, 11 YEARS OLD, THROUGH HIS 

NEXT FRIEND  AND NATURAL FATHER SH. AMIT KUMAR 

..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh, Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF  INDIA & ANR.         ..... Respondent 

Through: Ms. Shyel Trehan, Amicus Curie [M. 



No. 09810163818] with Mr. Rohan 

Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. Sanjeev Uniyal, Mr. Dhawal 

Uniyal, and Mr. Sachin Chandela, 

Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 3706/2021, CM APPL. 11229/2021(Direction) 

KHUSHWANT BHARDWAJ, 7 YEARS OLD, THROUGH HIS 

NEXT FRIEND  AND NATURAL FATHER SH. NIKHIL 

BHARDWAJ      ..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF  INDIA & ANR.    ..... Respondent 

Through: Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 



Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 3707/2021, CM APPL. 11230/2021(Direction) 

AARAV GARG, 5 YEARS OLD, THROUGH HIS NEXT  FRIEND 

AND NATURAL FATHER SH. VIVEK  ..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF  INDIA & ANR.    ..... Respondent 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 

115 

+  W.P.(C) 3729/2021, CM APPL. 11269/2021(Direction) 

MANISH, 8 YEARS OLD, THROUGH HIS NEXT FRIEND AND 

NATURAL FATHER SH. PHOOL CHAND JAT    & ANR. 

..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 



Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF  INDIA & ANR.         ..... Respondent 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 3737/2021, CM APPL. 11277/2021(Direction) 

SHOURYA MARU, 7 YEARS OLD, THROUGH HIS NEXT 

FRIEND  AND NATURAL FATHER SH. KAMAL KUMAR 

MARU       ..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF  INDIA & ANR.    ..... Respondent 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 



Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 3859/2021, CM APPL. 11647/2021(Direction) 

SIDDHARTH SWARNKAR, 9 YEARS OLD, THROUGH HIS 

NEXT FRIEND  AND NATURAL FATHER SH. DINESH KUMAR 

SWARNKAR         ..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

     

versus 

 UNION OF  INDIA & ANR.    ..... Respondent 

Through: Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 4045/2021, CM APPL. 12213/2021(Direction) 

UTKARSH INDRAJIT PAWAR, 10 YEARS OLD, THROUGH HIS 

NEXT FRIEND AND NATURAL FATHER SH. INDRAJIT 



DAMAR PAWAR      ..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA & ANR.    ..... Respondent 

Through: Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 4067/2021, CM APPL. 12306/2021(Direction) 

ANSHU, 10 YEARS OLD, THROUGH HIS NEXT FRIEND  AND 

NATURAL FATHER SH. NARENDRA KUMAR YADAV 

..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

versus 

 UNION OF  INDIA & ANR.        ..... Respondent 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 

120 



+  W.P.(C) 4259/2021, CM APPL. 12948/2021(Direction) 

ISHAAN, 10 YEARS OLD, THROUGH HIS NEXT  FRIEND AND 

NATURAL FATHER SH. RAJVIR SINGH  ..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

versus 

 UNION OF  INDIA & ANR.    ..... Respondent 

Through: Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 4304/2021, CM APPL. 13108/2021(Direction) 

TANAV HANDOO, 6 YEARS OLD, THROUGH HIS NEXT  

FRIEND AND NATURAL FATHER SH. AMIT HANDOO 

..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF  INDIA & ANR.         ..... Respondent 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 



Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI. 
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+  W.P.(C) 4551/2021, CM APPL. 13949/2021(Direction) 

SHAURYA DAHIYA, 7 YEARS OLD, THROUGH HIS NEXT  

FRIEND AND NATURAL FATHER SH. SATBIR DAHIYA 

..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF  INDIA & ANR.         ..... Respondent 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 4812/2021, CM APPL. 14844/2021(Direction) 

NIKHIL YOGENDERSINGH CHOUDARY, 17 YEARS OLD, 

THROUGH HIS NEXT FRIEND AND NATURAL FATHER  SH. 

YOGENDERSINGH P CHOUDARY   ..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 



    versus 

 UNION OF  INDIA & ANR.    ..... Respondent 

Through: Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 5394/2021, CM APPL. 16683/2021(Direction) 

UDAYVEER SINGH GULERIA, 7 YEARS OLD, THROUGH HIS 

NEXT  FRIEND AND NATURAL FATHER SH. RAMESH 

GULERIA       ..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF  INDIA & ANR.    ..... Respondent 

Through: Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 



CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 

125 

+  W.P.(C) 5395/2021, CM APPL. 16686/2021(Direction) 

 MASTER AYUSHMAN CHATURVEDI  ..... Petitioner 

Through: Mr. Anurag Ojha, Mr. Gautam 

Barnwal, Advocate 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA & ORS.    ..... Respondent 

Through: Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 

Mr. Farman Ali, Mr. Krishnan 

Kumar, Advocate for R-1. 

 Mr. G.D. Sharma, Adv. for R-4. 
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+  W.P.(C) 9684/2021 



AADHYAN JAISWAL 11 YEARS OLD THROUGH HIS NEXT 

FRIEND AND NATURAL FATHER SH ANIL KUMAR JAISWAL 

..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA & ORS.         ..... Respondent 

Through: Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 

Mr. Tanveer Oberoi, Adv. for AIIMS 
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+  W.P.(C) 14317/2021, CM APPL. 45148/2021(Direction) 

SHREYANSH AARAV, 11 YEARS OLD, THROUGH HIS NEXT 

FRIEND AND NATURAL MOTHER SMT. KANCHAN KAMINI 

..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA & ANR.        ..... Respondent 

Through: Ms. Shyel Trehan, Amicus Curie [M. 



No. 09810163818] with Mr. Rohan 

Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 

Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI. 
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+  W.P.(C) 2943/2020, CM APPL. 6633/2022(Direction) 

  ALISHBA KHAN     ..... Petitioner 

Through: Mr. Rahul Malhotra, Mr. Manas 

Tripathi and Mr. Anshul Gupta, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA AND ORS.    ..... Respondent 

Through: Mr. T.P. Singh, Mr. Rishikant Singh,    

Mr. Amit Gupta, Mr. Rishabh Dubey,  

Mr. Sahaj Garg, Advocate for UOI 

 Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

Mr. Chetan Sharma, ASG with Mr. 

Ripu Daman Bhardwaj, CGSC, Mr. 

Amit Gupta, Mr. Vinay Yadav, Mr. 

R.V. Prabhat, Mr. Sahaj Garg, Mr. 

Rishav Dubey, Mr. Ajay Digpaul, 

CGSC, Mr. Farman Ali, Mr. Amit 

Mahajan, CGSC, Mr. Sidharth 



Khatana, Mr. Jaswinder Singh, Sr. 

Panel Mr. Vijay Joshi, Advs. for UOI. 

Mr. Anuj Agarwal, ASC with Ms. 

Ayushi Bansal, Mr. Sanyam Suri, Ms. 

Aishwarya Sharma, Advs. for R-2 and 

R-4. 
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+  W.P.(C) 10782/2020, CM APPL. 33828/2020(Direction) 

AVIRAJ GARG, AGE 4 YEARS, THROUGH HIS NEXT FRIEND  

AND NATURAL FATHER SH. ABHINAV GARG..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA & ANR.    ..... Respondent 

Through: Mr. T.P. Singh, Mr. Rishikant Singh, 

Mr. Amit Gupta, Mr. Rishabh Dubey, 

Mr. Sahaj Garg, Advocate for UOI 
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+  W.P.(C) 11610/2017, CM APPL. 27637/2018(Direction) 

 FSMA INDIA CHARITABLE TRUST  ..... Petitioner 

Through: Mr. Ashok Agarwal, Mr. Kumar 

Utkarsh and Mr. Manoj Kumar, Advs. 

Ms. Shyel Trehan, Amicus Curie [M. 

No. 09810163818] with Mr. Rohan 

Poddar Adv. 

 

    versus 

 UNION OF INDIA AND ANR.   ..... Respondent 

Through: Mr. Vijay Joshi and Mr. Vicky 

Kumar, Mr. Mohit Joshi, Advs. for 

UOI Mr. T.P. Singh, Mr. Rishikant 

Singh, Mr. Amit Gupta, Mr. Rishabh 

Dubey, Mr. Sahaj Garg, Advocate for 

UOI. 



 Mr. Saurabh Chauhan, Mr. Varun 

Jain, Advs. 

Sameer Vashisht, ASC GNCTD with 

Ms. Sanjana Nangia, Adv. for R-2. 
 

 CORAM: 

 HON'BLE MR. JUSTICE YASHWANT VARMA 

    O R D E R 

%    29.04.2022 
 

1. The Court has heard learned counsels for the petitioners, the learned 

Amicus as well as the learned ASG who has appeared to assist it in this 

batch relating to children suffering from rare diseases. The Court has also 

had the benefit of the presence of Dr. Madhulika Kabra who has explained 

the various complexities attendant to the treatment of children suffering 

from DMD, Gaucher and MPS (II).  

2. Referring to the comprehensive chart which was placed on the record 

by the learned Amicus, Dr. Kabra apprises the Court that while in cases 

relating to DMD, the affidavit of AIIMS filed earlier on 26 October 2021 

had averred that they would be “amenable to treatment”, bearing in mind 

the fact that the drugs and treatment protocols presently available 

themselves represent experimental therapy, in the absence of requisite and 

adequate data, their responses to the treatment and its efficacy in individual 

cases is yet to be determined. She has apprised the Court that it would be 

expedient for the Institute to further examine the medical records of these 

patients in order to frame a recommendation of whether commencement of 

treatment is likely to yield results. 

3. Let the aforesaid exercise be undertaken by the Competent Committee 

in AIIMS and a recommendation in respect of the DMD patients forming 

part of this batch be placed on the record on or before the next date fixed. 



4. The Court further takes note of patients who have been diagnosed 

with Gaucher and MPS (II). AIIMS is stated to have placed its demand for 

release of funds upon the Union on 16 February 2022. That request has been 

reiterated in terms of its communication of 27 April 2022. The Court 

requests the learned ASG to take instructions in this respect. 

5. List again on 01.06.2022 at 02.15 PM. 

 

YASHWANT VARMA, J. 

APRIL 29, 2022/neha 
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